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10-08-2017 — CP No.174/KB/2017 - Satish Chandra Lakhotia & Ors. Vs. A-One
Association of Alliance Club & Ors.

ORDER

The Ld. Lawyer on behalf of the petitioner as well as on behalf of the
Respondent Nos. 2, 3 and 4 are present.

The Ld. Lawyer of the Respondents submitted that there is bereavement in the
family of the Advocate-on-record and he is not in a position to argue the case

In view of such situation, the Ld. Lawyer of the respondents prayed for
adjournment.

Heard; the prayer of the respondents is allowed.
Fixing 30-08-2017.

—

MANORAMA KUMARI
MEMBER(J)



